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Sir,

em o.H .vrI-21
Copy to

THE GAUH ATI HI H COU RTATGUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAT PRADESH)

No. Hc.vlr-2U2o08(pt.)/ q l1 I t^
Smti layashree Bora,

loint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

The loint Registrar,
Gauhati High Court,
Itanagar Pcrmanent Bench,
Naharlagun. JI

I September, 2024Dated Guwahati, !
Casual leave.

No. HC(IB)-VIG/01 I 2023 I 5ZB-31 Dated the 24th Seprember, 2024

with reference to the above, I am directed to inform you that shri Hirendra Kashyap,Diskict & sessions ludge, west Kameng District Bomdira, Arunachar pradesh hai u""n gr.nt"acasuar reave on 27.09.2fJ24, arong with station reave permission from the eveiing of26,09,2024 to 29.o9.2o24. The n& senior most ludiciar orncer avarrabre at the station sharemain in charge of his Court and Offrce in his absence.

Yours faithfully,

s,il-
]T RE I RAR VI N EI

2 Pt. Stz -?913 A dated fio-o7-2q

l Shri Hirendra Kashyap, District & scssions ludge, west Kameng District Bomdira,
Arunachal Pradesh.

he Project Manager, Gauhati High Court

JT. REGISTRAR (VIGILANCE\;i?


